MINUTES OF THE MEETING NO.08 {2024-25) OF EXPORT FACILITATION
COMMITTEE (EXC) HELD ON 26.11.2024 AT 11:00 AM, VANIJYA BHAWAN, NEW
DELHI

Mecting Na.08 (2024-25) of EXIM Facilitation Committec (EIFC) held in physical mode under the
Chairmanship of Shri Rakesh Kumar, Addl. DGFT at 11:00 AM on 26.11.2024, Vanijya Bhawan,
New Delhi to consider the applications for export of ‘restricted’ items.

2. The following members attended the mecting: -
a. Maj. Dr. Venkatesan, Assistant Commissioner (Trade), /o AHD
b. Jitesh Kumar, Assistant Commissioncr (Forestry), MoEF&CC (SU Division)
C. Kumaresan P, Scientist, Central Silk Board
d. Dr. S. Gnanasambandan, Joint Director(PQ), (DPPQ&S) (over VC)
e. Prasenjeet, Technical Expert, CITES Cell, Wildlife Division

In attendance:

I. Shri Moin Afaquc, Joint DGFT

ii.  Smt. Pratibha Kumari, Deputy DGFT
iil. Shri Santosh Tripathi, F1TDO

3. Altogether 137 applications were considered by the EFC, out of which 25 cases were approved,
15 cases were rejected & closed, 41 cases arc under deficiency and remaining 56 cases have becn
deferred due to want of comments/NOC from the concerned administrative Ministry/Department or
information from the applicants. The decision of the Committee is indicated in the tabulated statement
given below:

S1.No.[Name of the Firm File No. [Item Description ?CE‘C‘:]I‘)’: Decision of EFC / remark

Applications related to Seeds for Sowing Purpose

OF Onion-Nasik Deferred due to want of

| [KARANJA SEEDS 0049AM25 15.04.2024 fadditional documents from
Red (N-33) the firm

OF Onion-Nasik Deferred duc to want off

2 |[KARANIJA SEEDS 0051AM25 16.04.2024 |additional documents from
Red (N-53) ihe firm

S K TRADING Deferred due to want of

3 COMPANY GO79AM250n10n Seed 25.04.2024 f}?:lf;}?;di documents from

JAI DEVI SEED Deferred due to want of

4 STORE 0376 AM25(0Onion Sceds 23.05.2024 ladditional documents from
’ the firm.

K ALASI SEEDS Deferred duc to want  of]

5 PRIVATE LIMITED 0606 AM25[01 onion 11.09.2024 |additional documents f{rom

the firm.
s Deferred due to want of
6 KALASH SEEDS 0607AM250f onion 11.09.2024 [additional documents f{rom

PRIVATE LIMITED

the {irm.




KALASH SEEDS

Deferred due to want off

7 PRIVATE LIMITED 0608AM25/0f onion 11.09.2024 jadditional documents from
the firm.
Deferred duc to want off
8 [SONA SEEDS 0617AM250nion Sccd 12.09.2024 jadditional documents from
the firm.

SYNGENTA INDIA
PRIVATE LIMITED

Onion Sceds-
Vision & Allium
Speeies/ Banko &
Allium Specics

0651 AM25

27.09.2024

Deferred due to want off
additional documents from
the firm.

INUNHEMS INDIA

Deferred duc to want of

10 PRIVATE LIMITED 0666AM2Z5|0Onion Sceds 03.10.2024 |additional documents from
the {irm.
Deferred due to want off
INUNHEMS INDIA . o
11 PRIVATE LIMITED 0667AM25(0Onion Sceds 03.10.2024 |additional documents from
the firm.
. Onion Sced L
SEN o Deferred. Application to be
2 INTERNATIONAL 0673AM25(SEIkh Sdgd.l & 07.10.2024 examined on e-file.
Winter Verity)
S Deferred due to want of]
13 ﬁglgzﬁiﬁg\ggRs 0680AM25[0Onien Sceds 08.10.2024 ladditional documents {rom
the firm.
e Deferred due to want  of
ABRAR BROTHERS ) ..
14 AND COMPANY 0681 AM25[0Onion Sceds 09.10.2024 |additional documents {rom
the firm.
ZENITH HYBRID Deferred due to want of
15 [SEEDS PRIVATE D686 AM250nion Seeds 11.10.2024 |additional documents from
LIMITED the firm.
w | F4 ] T H Seys P - a fgepe ety
16 M{XL/\V SEEDS PV 0689AM250mOH Sceds-Red 12.10.2024 l)(,f(:l_lcd. Application to bg
1.TD Bombay cxamined on e-file.
ZENITH HYBRID Deferred due to want  of]
17 |SEEDS PRIVATL 0690AM2Z5Onion Seeds 14.10.2024 |additional documents from
LIMITED the firm.
PRABHUDAS Onion Sceds-Red Deferred. Application to be
'8 JAMNADAS & CO 0698AM2S Bombay 17.10.2024 cxamined on e-file,
19 BH’/‘\R{\TI NURSERY 0699 AM25l0nion Secds 17.10.2024 Dcfcr-red. Application to be
PVT LTD examined on e-file.
20 [PHARATNURSERY 03 AM25(0nion Seeds  [19.10.2024 [Peferred. Application to be
PVT LTD cxamined on e-file.
21 DU[}S&A SEED FARM 0706 AM25BOMBAY RED B1.10.2024 Dcfcr_red. Application to be
{ REGD) cxamined on e-file,
i Deferred duec to want of
KALASH SEEDS ) ..
) 2 - n ~ .
22 PRIVATE LIMITED 0743AM250f Onion-8154  [08.11.2024 |additional documents from
the firm.
rs Of Onion- Deferred due to want  of]
23 KALASIH SEEDS 0744AM25Sukhsagar/ Red  [08.11.2024 [additional documents from

PRIVATE LIMITED

Passion/ Volvo

the firm.




24

kUNHliMS INDIA
PRIVATE LIMITED

0749AM25

Of Onion Sceds

10.11.2024

Deferred due to want off
additional documents from
the firm.

25

INUNHEMS INDIA
PRIVATE LIMITED

0750AM25

Of Onion Seeds

[0.11.2024

Deferred due 1o want  of]
additional documents from
the firm.

PAN SEEDS PRIVATE

tybrid Paddy
Sceds For

Deferred duc to want off

26 LIMITED 0543 AM25 Sowing - Pan 06.08.2024 ’dddlElOI‘lal documents from
= the tirm.
7001
Rice in the Husk Deferred duc to want of
27 [VISHNU TRADERS  {0599AM25[ ¢ I 5% 108.09.2024 jadditional documents from
(Paddy or Rough)
the firm.
SEEDWORKS i o
28 [INTERNATIONAL 0717AM25;[¥Zr‘d}addy 29.10.2024 i)“jrc’.mda Ap{’_'f',“lg“‘)” to be
PRIVATE LIMITED oee raminedone-iie.
. Non-Basmati Deferred due to want  of]
29 LAXMI I,.(,)OD (0734AM25|Rice In Husk 05.11.2024 ladditional documents from
PRODUCTS
paddy the firm.
Of Seed Quality-
> }
SEEDWORKS ?Iglblr)i:i(?;}:(gi Deferred. Application to be
30 INTERNATIONAL  [0740AM25].Y Y 107.11.2024 Jed. Applicatio
PRIVATE LIMITED Sceds US-88/ cxamined on e-file.
o [T11-82/ Quadro
Alas
SEEDWORKS . o o \
31 INTERNATIONAL  0775AM2s X014 Paddy g 1 5054 ?fafl‘:ireda O’\npfli_‘_ﬁzt‘on to be
PRIVATE LIMITED : ne e
SAVANNAH SEEDS . . Deferred. Application to be
3 PRIVATE LIMITED |07 76AM230f sced quality |19.11.2024 | 0 . 1 o eiile.
Applications related to Sceds for Non-Sowing Purpose
Non Basmati Approved. EFFC has
LN Rice in approved  the  case in
33 M/S KRISHNA KIIAD 0582AM25] lusk(Paddy) 29.08.2024 |consideration with the
BHANDAR .. . ..
other than seed submission of the requisite
quality documents.
[Non Basmati
. Rice in Husk Deferred duc to want of
34 MAA.VAIS{INO 0615AM25|(Paddy or Rough)|11.09.2024 Jadditional documents from
ENTERPRISES -
(Other than Sced the firm,
Quality,
Paddy And Paddy
BABA BHOLE i}l}sz(i??{niccl Deferred duc to want of]
35 [BHANDARI 0633AM25| 2>mal " 119.09.2024 ladditional documents from
- b I usk) Other
I'RADLERS - the firm.
I'han Seed
Quality
Non Basmati Approved. EIFC has
e e 7 Rice Paddy approved  thc  case in
36 |Manokamna Enterpriscs 0637AM25(()1]1C:‘ Than Seed 21.09.2024 consideration with the

Quality)

submission of the requisite

Ké,

a



documents.

INon Basmati

Deferred duc to want off

. Con
37 11}‘—\{(};[13)1;\:;/213!\ 0638AM25§;§:??§;] Seed 22.09.2024 [additional documents from
Quality) the firm.
Non Basmati /\ppr()vcid. EFC hay
; - . . approved the casc In
SOURAY TRADING Rice Paddy SR ) )
38 COMPANY 0643/\1\/125(0[}“”. Than Seed 25.09.2024 LOIISl(lIlel’ld‘[l()I'l with lhc
Quality) submission of the requisite
documents.
Non Basmati Deferred due to want of
39 ?I':‘ES}I}?{;N 0660AM25§;‘1’§£??}3’H Googl01:10:2024 fadditional  documents  from
Quality) the firm.
INon Basmati
. o . Deferred due to want of
; TA v P
a0 P 0661AM25$€(’E§F$}?§H Saoq|01-10-2024 fadditional documents  from
’ “ Quality) the firm.
Non Basmati
RAGHUNATIH Rice Paddy .
4 INDUSTRIES 0663AM25(()thcr Than Sced 03.10.2024
Quality)
. o Non Basmati Deferred. The firm has filed
47 RA(’HL'JNA‘I“ 0664AM25RICE Pi?(ildy . 103.10.2024 three applications with same
INDUSTRIES (Othgr I'han Seed quantity and same purchase
Quality) : order. Applications are unden
Non Basmati consideration.
Rice Paddy
RAGHUNATH - Th
43 iy 0665AM25[(Other Than Seed 93 19,2024
INDUSTRIES Quality)
Approved. EFC has
Rice in the husk approved  the case in
44 JADITYA TRADING 0672AM25( addv or I’Ol‘h) 06.10.2024 [consideration with  the
padcy He submission of the requisite
documents.
Non Basmati AApproved. EFC has
- approved  thc case in
MAA VAISHNO Rice Paddy approvee .
45 TRADING 0688AM25(()thcr Than Seed 11.10.2024 L()I]Sl(.i(.,.[.dllon - with '{.]]L
Quality) submission of the requisite
documents.
Non Basmiati Approved, ) EFC has
- - approved  the case  in
46 f&f}é;( SHYAM 0693AM25 ﬁ‘)‘t’]‘;cﬁ)d]d]f‘i] Seog|l410:2024 fconsideration  with  the
Guality) submission of the requisitey
- documcnts.
Non Basmati Approved. EFC has
i{icc Padd approved the case in
47 |SHREE SATTRADING 0697AM25(Other 'I‘hgn Seed 14.10.2024 |consideration ~ with  the
Ouality) submission of the requisite
Y documents,
MAA AMBLY [INon Basmati Approved, LFC has
B
48 1TRADERS 0705AM25Ricc Paddy 20102024 approved the case in

Qér/&/




(Other Than Seed
Quality)

consideration with the
submission of the requisite]
documents.

INon-Basmati

Deferred due to want off

AAYUSH GALLA Rice in Husk . e
49 BHANDAR 0707AM2501ller Than of 23.10.2024 f}?jglr(]);dl documents from
Seed Quality )
Approved. EFC has
n. . approved the case in
s [QOPALDASPAWAN o7 g anmasfion-Basmati  be 1 5004 konsideration  with  the

KUMAR

Rice in Husk

submission of the requisite
documents.

INon Basmati
Ricc Paddy

Deferred due to want  off

51 HARI OM TRADERS (0726 AM25[. .. 03.11.2024 [additional documents from
{Other Than Seed
. the firm.
Quality)
Non Basmati
KUNJ TRADING Rice Paddy
>2 COMPANY 0727AM25(Othcr Than Sced 04.11.2024
lit
Quality) - Deferred. The firm has filed
Pon Basmati three applications with same
KUNJ TRADING Ricc Paddy L )
53 COMPANY 07’28/\1’\/125(0thcr Than Seed 04.11.2024 |quantity and same purchase
Quality) order.
. Applications  are  unden
Non Basmati derati
Rice Paddy consideration.
KUNJ TRADING P
54 COMPANY O729AM25(()111(_# I'han Seed04.11.2024
Quality)
Non Basmati Approved. EFC has
. - Rice Paddy approved the case in
55 SHREE P/;\I,ISA t 0731AM25|(Other Than Sced|05.11.2024 [consideration with the
TRADING CO . .. .
Quality) submission of the requisite
documents.
Non Basmati
56 |ANURAG TRADING [0732AM2s{oce Paddy  — loq 11 504 [Deferred. The firm has filed
(Other Than Seed two applications with same
Quality) quantity and same purchase
[Non Basmati order.
57 JANURAG TRADING [0733AM2s|\cc Paddy 05.11 2024 [*PPlications arc  undern
(Other Than Seed consideration.
Quality)
Non Basmati
RAJARAM AJIT Ricc Paddy
I5AM?
8 K UMAR OT35AM23 (yiher Than Seed|?0-11-2024
Quality) Deferred. The firm has filed
Non Basmati threc applications with same
RAJARAM AJIT Rice Paddy quantity and samc purchase
39 KUMAR 0736AM25(Othcr Than Seed 06.11.2024 order.
Quality) Applications  are  unden
Nen Basmati consideration,
RAJARAM AJIT Rice Paddy
60 KUMAR O737AM25(Othcr Than Seed 06.11.2024

Quality)




Non Basmati Approved. EFC hasy
Rice Paddy approved the case in
61 NA,V DURGA MINI 0742 AM25)(Other Than Seed|(08.11.2024 [consideration with the
RICE MILL X - ..
Quality) submission of the requisite
documents,
[Non Basmati Approved. EFC has
Y ASH Rice Paddy approved  the case  in
62 |, . 0748 AM25/(Other Than Seed|10.11.2024 |considcration with  the
CORPORATION ; o .
Quality) submission of the requisite
documents,
INon Basmati Approved. EFFC has
Rice Paddy approved the case in
63 [TRIDEV FOODS 075 1AM2Z5[(Other Than Sced|11.11.2024 consideration  with  the
Quality) submission of the requisite
documents.
Non Basmati Approved. LFC has
R Rice Paddy approved  the case in
64 S‘I [REIZ BALAJI 0752AM25[(Other Than Seed|11.11.2024 [consideration  with  the
1TRADLERS . . -
Quality) submission of the requisite
documents.
. . Non Basmati
M/S. STHIRISTI Rice Padd Deferred duc to want  of]
65 [SIDDHARTII 0754AM25(O‘EIC ’ ‘?l‘hyn Soog|!211:2024 pdditional - documents  from
TRADING wer nan the firm.
Quality)
Eilz: I;ZZ?EU Deferred due to want of
66 {VISHNU TRADERS [0756AM25 ey 12.11.2024 |additional documents {from
{Other Than Sced _
. the firm.
Quality)
TI:S:: [Sfizlgan Deferred  due to want  of
67 [OM ENTERPRISES — [0757AM25 Ay 12.11.2024 |additional documents from
(Other Than Sced
X the firm.
Quality)
}I:I:)c_nc IB;:ZI;?U Deferred due to want  of
68 [OM ENTLRPRISES  |0759AM?25 ey 13.11.2024 [additional documents f{rom
(Other Than Sced :
. the firm.
Quality)
Non Basmati Approved. EFC has
ASIIST Rice Paddy approved  the case in
69 [0 0760AM25|(Other Than Seed|13.11.2024 |considcration with the
ENTERPRISES . . .
Quality) submission of the requisite
documents.
IApproved. EFC has
. approved the case in
M/S PURVANCHAL . . .

70 TRADING COMPANYO761AM2SRM Paddy 13.11.2024 L()ﬂ&.l(-i(:]ldtlon with .the
submission of the requisite
documents.

IApproved. EFC hasy
approved  the  case in

71 MAA SHARDA (1762 AM25Rice Paddy 13.11.2024 consideration  with  the

TRADLERS

submission of the requisite
decuments.




MEGHNA IMPLEX

INon Basmati
Rice Paddy

0766 AM25|(Other Than Sced
Quality)

14.11.2024

Approved. EFC has
approved  the case In
consideration  with the

submission of the requisite
documents.,

M/S MUSKAN

INon Basmati
Rice Paddy

Deferred due to want  of

73 ' RADERS O??OAMZS(Ome]_ Than Seed 16.11.2024 jadditional documents from
. the firm.
Quality)
Non Basmati
VIKAS Rice Paddy
4 ENTERPRISES O771AM25(Olher Than Sced 17.11.2024
Quality) . .
Non Basmat Deferred. The firm has filed
. thrce applications with same
VIKAS Rice Paddy ) "y
> JENTERPRISES OT72AM23 Other Tham Seed|! /12024 oy and same purchasc
alit o
gm IBY)‘ o IApplications  are  unde]
Ri(::: Pzzr;d : consideration.
76 VIKAS 0773 AM25)(Other 'l‘h'c)l/n Seed|17.11.2024
ENTLERPRISIEES . o
Quality)
Non Basmati IApproved. EFC has
_ Rice Paddy approved the case in
77 ?i\ll?ll(f/{xgl/l{?é}}él 0774AM25|(Other Than Seed|18.11.2024 consideration with the|
R R Quality) submission of the requisite
documents.
Non Basmati Approved. EFC has
. Rice Paddy approved  thc  case in
78 (I/;{IQIL)JIII)\II(]JA(IS%( 0777AM25[(Other Than Seed|20.11.2024 jconsideration with the
' Quality) submission of the requisite
documents.
Applications related to other seeds
SEEDS & GRAINS . i A
79 [INDIA PRIVATL 1563 AM2aYux Vomica g 15 o4 Deferred. Application to be
LIMITED dried ripe sceds cxamined on e-file.
KARISHMA FOOD Nuxvomica, dricd Deferred. Application to be|
80 PRODUCTS 1656/\[\4241‘ipc sceds 06.01.2024 examined on e-file.
81 1K K TRADERS HUF  [0460AM24lNeem Seed for 1y o gp3 [Defered. Application to-be
Medicinal Use examined on e-file.
Department of Animal Husbandry and Dairying
Frozen Sahiwal Deferred due to want  of]
82 |J. K. ENTERPRISE 1740AM?24lSemen/Frozen  [25.01.2024 additional documents from
Muirrah Scmen the firm.,
Vrozen Sahiwal Deferred duc to want  of]
83 |I. K. ENTERPRISE  [1741AM24 awal bs 01.2024 fadditional documents  from
cmen the firm.
84 | K ENTERPRISE  |1748AM24purc Sahiwal  P7.01.2024 [P67erred due o want of

comments from D/o AHD.

=

A



O

Murrah frozen
semen (100000
Straws)/ Murrah Deferred due to want off
3
85 EX(SJ\AI DAIRY 0571AM25|frozen embryos  [22.08.2024 icomments / NOC  from
(PIECESY D/oAHD.
Murrah / Nili
Ravi heifers
Horse Nukra 01
vear old/ Horse
NG ! Deferred due to want  of
86 EE?T}%E? 1A ososAmzszgmg{Sg&a‘;j 10.09.2024 ladditional documents from
Sindhi 4 Years the firm.
0O1d
. Deferred due to want of
INDDB DAIRY 1’107, C .. N
87 SERVICES 0602/\1\/125Dl(i::sn Semen 10.09.2024 ladditional documents {rom
- the firm.
Deferred due to want  of
i A
88 23?\23/:]RY 06 12AM25Bovine semen 11.09.2024 |additional documents from
- - the {irm.
Deferred due to want  off
INDDB DAIRY . .. N
89 SERVICFQR 06 13AM25Bovine semen 11.09.2024 additional documents from
i . the firm.
Buffalo :-- Pure- Deferred due to want off
SUNWAYS BIO- ) .
90 SCIENCE LIP 0702AM25bred breeding 19.10.2024 |additional documents from
) o animals the firm.
Rejected on the basis of the
91 INITISH TRADING T19AM25Ip : 1o. comments received from D/o
3 0 AMZ25|Paddy Husk 20.10.2024 AHD  vide OM  dated
11.10.2024.
Rejected on the basis of the)
AT AN . 5 e " comments reccived from D/o)
92 [TAPAN TRADERS 0722AM25[Wheat Bran 02.11.2024 AHD  vide OM  dated
11.10.2024.
Rejected on the basis of the
93 [HEADWAY GLOBAL [0723AM25|Wheat Br: 11,2024 [(omments reccived from D/o
i heat Bran 02.11.2024 AHD  vide OM  dated
11.10.2024.
Rejected on the basis of the
94 [RAHIENTERPRISE  [0724AM25[Wheat Br 11,2024 [fomments received from D/o
eat Bran 03.11.2024 AHD  vide OM  dated
11.10.2024.
Rejected on the basis of the
95 [TAPAN TRADERS  [0725AM25{Wheat Bre 11,2024 [fomments received from D/o
heat Bran 03.11.2024 AHD  vide OM dated
11.10.2024.

)@'/



SWASTIK EXPORT

Rejected on the basis of the
comments received from /o

96 AND IMPORT 0730AM2Z5Wheat Bran 04.11.2024 AHD  vide OM  dated
11.10.2024,
Rejected on the basis of the
PR i . . comments reccived from D/o
97 [ARUSH ENTLERPRISE [0738AM25|Wheat Bran 06.11.2024 ALD  vide OM  dated
11.10.2024.
Rejected on the basis of the
PURNIMA comments received from D/o
98 ENTERPRISE 0739AM25[Wheat Bran 06.11.2024 ALD  vide OM  dated
11.10.2024.
Rejected on the basis of the
A27 EXPORT Paraali Rice comments received from
9 lcompANY O768AMZ3Y 1 1ls I3112028 |5 AHD  vide OM  dated
11.10.2024.
Rejected on the basis of the
CHOUDHURY y ) comments received from
100 ENTERPRISE 0769AM25Maize Bran 15.11.2024 DoAHD  vide OM  dated
11.10.2024,
Ministry of Environment Forest and Climate Change (SU Division)
MK
INTERNATIONAL Red Sanders Deferred. Application to bg
1ol REALTY PRIVATE 2622AM23 Wood 10.03.2023 cxamined in c-file.
LLIMITED
. } Red Sanders Deferred due to want  off
102 ﬁ\ii\lﬁir)i RAJAN 1276 AMZ24Wood in valuc 10.08.2023 lcomments / NOC from M/o
added form EF&CC (SU Division)
Red Sanders Deferred due to want off
103 5\2\;\}32 RAJAN 1277AM24Wood in value  [03.09.2023 komments / NOC from M/o
addcd form I:F&CC (SU Division)
Red Sanders iDeferred due to want  of
104 |S.K.ENTERPRISE 1491AM24(Wood In Log 20.11.2023 icomments / NOC from M/go
Form EF&CC (SU Division)
YINDU Red Sand Deferred due to want of]
105 [SANDALWOOD 1514AM24“;’00“da” ¢S D6.11.2023 comments/ NoC from M/o
PRIVATE LIMITED EF&CC (SU Div)
Deferred duce to want  off
106 FN(')II\}IEL(I){I:’?{II\?}IA 0377AM25Agarwood Chips [24.05.2024 [comments/ NoC from M/o
- o EF&CC (SU Div)
Deferred duce to want  off
BHOWMIK Aparwood . " .
107 ENTERPRISE 0402 AM25 Scedlings 06.06.2024 lcomments / NOC from M/o

EY&CC (SU Division)

Fal

i



RAATI RAJAN

Red Sanders

Deferred due to want of

108 - 0409AM25 09.06.2024 [comments / NOC [rom M/o
IMPEEX Wood EF&CC (SU Division)
I'he firm has filed two
applications, on clarifying
the same with the {irm, the
MAMON Agar Oil-Dark firm have clarified to reject
109 ENTERPRISL 042]AM25brown 12.06.2024 this application and consider
another application. Hence,
E1'C has decided to reject the)
casc.
COORG ROSEWOOD Red Sanders Deferred due to want  of
110 [IIMBERS PRIVATE 0450AM25\; g naers 22.06.2024 [comments / NOC from M/o|
LIMITED 00 EF&CC (SU Division)
PATANIALI Red Sanders Deferred. Application to be
3 9 202
i AYURVED LIMITED 045JAM‘“SWOOd 24.06.2024 cxamined in e-file.
. Deferred due 1o want  of]
] ; .
112 égzgﬁ:}c” 0481 AM25 &fd ia“dc's 01.07.2024 [comments / NOC from M/o
00 LF&CC (SU Division)
Red Sanders Deferred due to want  off
113 |S.K.ENTLERPRISES OSQSAMZSWOOkd 27.07.2024 lcomments / NOC from M/o
EF&CC (SU Division)
= Deferred due to want  of
114 ﬁ;\;}:}; RAJAN 0544AM251‘}J§0iandm 07.08.2024 comments / NOC from M/o
1 F&CC (SU Division)
. Deferred due to want of
R R EXPORT AND Red Sander - . N -
115 IMPORTS 0573AM2S Wood 23.08.2024 jcomments / NOC from M/g

EF&CC (SU Division)

INAG WOODLN
SANDAL TOYS

Red Sanders

Deferred due to want  of]

116 0584 AM25IWood 01.09.2024 |comments / NOC from M/o
MAKING (Confiscated) EF&CC (SU Division)
INDUSTRIES onfiscate : vision

- . ) Deferred due to want  of

117 E{r\fi\;\r]; RAJAN 0642 AM25 [\;Cgoza“dc's 24.09.2024 [comments / NOC from M/o

3 EF&CC (SU Division)
Comments/ NoC from
MoEF&CC (SU  Division)
rcceived  vide OM  dated
- , e - 11.10.2024  seeking some
i18 RAATI RAJAN 0662/\MIZSth Sanders 02.10.2024 [relevant documents from the

IMPEX

Wood

firm.
[I'he firm has submitted the
following documents vide e-

mail dated 12.11.2024.

.

.:5



ALMIGHTY AQSA

Red Sanders

Deferred due to want off

119 0704AM25 19.10.2024 comments / NOC from M/o
EXPOLLP Wood EF&CC (SU Division)
Approved. DFO Tripura has
verified the procurement
MAMON Agar oil-Dark certificate. Accordingly,
120 ENTERPRISE 0715AM25l3r0wn 28.10.2024 L:FC has viewed to allow the
export of 16 KGs Agar Oil
and has approved the case.
Deferred. As per discussion
MERHABA Bamboos-Treated held in EFC Meeting thel
121 INTERNATIONAL ]317AM24Logs 15.09.2023 casc is  transferred to
MoEF&CC(SU Division)
Ministry of Environment Forest and Climate Change (Ozone Cell)
};:a?rié;3(;i’3;o i Deferred due to want of
122 [SRF LIMITED 1499AM24| ™ (HFOOE P™ 123.11.2023 fcomments / NOC from M/d
123426(5)) EF&CC (Ozone Cell)
Approved on the basis of the
Haloeenated Comments / NOC received
del_ivimes of from M/o EF&CC (Ozone
acyclichydrocarb cell) wvide OM  dated
onscontaining 05.11.2024 approving the
123 SRF LIMITED 0604AM25jtwo or more  [10.09.2024 [FXPOrts  of 12000000 KGs
differcnt Hdlogcnated der 1va11ves_of
haloger:. - acyclichydrecarbonscontaini
Chlo%’o d-i fluorome ng two or more different
) halogen:- -
thane (HCFC-22) Chlorodifluoromethane
(HCF(C-22).
Halogenated
derivatives of
acyclichydrocarb
GUJARAT onscontaining Deferred due to want of]
124 FLUOROCHEMICAILS|0626 AM25[two or more 18.09.2024 comments / NOC from M/o
LIMITED different EF&CC (Ozone Cell)
halogen:- -
Chlorodifluorome
thane (HCFC-22)
Halogenated
derivatives of
acyclichydrocarb
GUIARAT onscontaining, Deferred due to want of
125 [FLUOROCHEMICAIS0629AM25[two or more 18.09.2024 jcomments / NOC from M/o
LIMITED different EF&CC (Ozone Cell)
halogen:- -

Chlorodifluorome
thane (HCFC-22)

£

,\@w




Halogenated

iApproved on the basis of the
Comments / NOC received
from M/o EF&CC (Ozonc

derivatives of cell)  wvide OM  dated
acyclichydrocarb 05.11.2024 approving the
GUJARAT onscontaining exports of
126 FLUOROCHEMICALS|0630AM25ltwo or more 18.09.2024 3000MTsHalogenated
LIMITED different derivatives of]
halogen:- - acyclichydrocarbonscontaini
Chlorodifluorome ng two or more different
thanc (HCFC-22) halogen:- -
Chlorodifluoremethane
(HCFC-22)
Approved on the basis of the
Comments / NOC received
from M/o EF&CC (Ozone
GUIARAT B (- celly  vide OM  dated
127 ]’LUOROCHEMICALS0648AM25Diﬂu0méthanc) 26.09.2024 105.11.2024  approving  the
LIMITED . cxports of 1000MTs R-142B
(Iecdstock Usc) .
(1-Chloro-1, I-
Difluoroethane) (Fecdstock
Usce).
Monochloro
Difluoro Methane Deferred duec to want of]
128 [SRF LIMITED 0650AM25((Refrigerant R-22[27.09.2024 comments / NOC from M/o
Or HCFC-22) EF&CC (Ozone Cell)
Non-Ieed Stock
Containing
hydrochloroftuor Approved on the basis of the
ocarbons Comments / NOC reccived
(HCFCs), from M/o EF&CC (Oronc
whether or not cell)  vide OM  dated
coniaining 05.11.2024 approving the
perfluorocarbons CXports of 4000MTs
(PFCs) or Containing
NAVIN FLUORINE hyd;:(l)lfjlgorol;:a:bo h});(ér}géhloroﬂﬁotrlocarbo-ns L
129 Qé)l;/l/\l\gggﬁll)IMIlI‘D 0692AM25221(0011t;i)1’1inl; 14.10.2024 f:ontain?rzzg v;efﬂ;(;:‘ofz;x'bc?:s
R o ’ chlorofluorocarbo (PFCs) on
ns (CFCs):- - hydrofluorocarbons (HIFCs),
(Other-Chloro but not containing
Fluoro Propane chlorofluorocarbons
(mixtures of (CFCs):- - Other-Chloro
HCEFC I'lucro Propane (mixtures of]
241,242,243 and HCEC 241,242,243 and 244)
2443 Solstice 71D Solstice 2D Intermediate
Intermediate
Department of Atomie Energy
TORRECID INDIA IZircontum Deferred due to want of
130 PRIVATE LIMITED 0677AM25$i1icatc 08.10.2024 comments / NOC from DAL.

Ministry of Textiles

,

i
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BOYLECKI TRADE
RESOURCLES
PRIVATE LIMITED

0556 AM2Y

Silk-worm
cocoens suitable
for recling.

12.08.2024

Rejected on the basis of the
comments  received  from
Central  Silk  Board  not
permitting  the  export  of
silkworm cocoons as it could
ncgatively impact the
domestic  reeling  industry|
due to a shortage of high-
quality cocoons, lead to
under- or over-inveicing in
international transactions,
and harm local employment
and value-added activities in
the silk industry. Hence,
1:1'C has decided to reject the
casc,

132

CROWN EXIM

0700AM?25

Silk Worm
Reelable Cocoon
A Grade B Grade
And C Grade

18.10.2024

Rejected on the basis of the|
comments received  from
Central  Silk Board  no
permitting  the  export  of]
silkworm cocoons as it could
negatively impact the
domestic  reeling  industry|
due to a shortage of high-
quality cocoons, lead to
under- or over-invoicing in
intcrnational transactions,
and harm local employment
and valuc-added activities in
the silk industry. Hence,
L 1C has decided to reject the
casc.

DPIIT

SHRELE ASHOK
PAPLR PRODUCTS

053 1AMZ5News Papers

26.07.2024

On  the basis of the
recommendation received
from DPIT, EFC has

decided to reject the case.

134

JK ENTERPRISLES

0767AM25

Other, including
unsorted waste
and scrap-
WPTDWSTMO
DONX Waste
Printed Snp Mix

14.11.2024

On  the basis  of the
rccomimendation received
from DPIT, EFC has

decided to reject the case.

Ministry of Heavy Indu

stries

Vintage Motor
Car, parts and

components Deferred due to want of
135 MEERA VASAN 0005AM25thereof 02.04.2024
comments/ NOC from MHI
manufacturcd
before
01.01.1950
136 [ELITE ENGINEERS  [0445AM25| M 2cined 19.06.2024 [2cierred due 1o want of

Graphite Part

comments/ NOC from MHI




Miscellancous Applications

Methyl Bromide Comments  received from
100% (700 DPPQS  vide email dated
Cylinders Of 20 29.11.2024 stating that thg
Kgs In Each application does not pertain
INTECH ORGANICS . Cyiinder) (Emptyi, . to POQS department. Hence,
137 LIMITEL 0539AM25C§1indcrs Wil]} 103.08.2024 the application is being
e Re-lmported) forwarded to CBI&RC for
{Casno 74-83-9, comments. Deferred due 1o
[upac Name: want of comments / NOC
Bromomethanc) from CBI&RC.

Note:

Vi,

Deferred cases: Cases shown as deferred imply that approval is pending for want of
comments/NOC  from the concerned Technical Agencics, requirement of additional
information/clarification from the applicant firm or necessary examination of specific
deocumentary evidence of the firm.

Approved cases: Cascs which got approved by EIFFC are issued export authorizations by
DGFT (Hgrs.) to the firm(s).

Approved post-facto: Cases shown as Approved post-facto implies that approval against those
cases have already been issued by DGEFT (Hars.). with the approval of Chairman, EFC in
terms of Para 2.48(c¢) of HBP (Handbook of Procedure) 2023, In order to facilitate export,
Para 2.5] gives power to Chairman, EFC to issuc authorization in those cases, which have
been discussed by LEFC at least once in previous meeting and got deferred, and where NOCs /
recommendations have been received subsequently from the concerned agency (ies) with no
divergence in views. However, such cases shall be brought before EFC in its subsequent
meeting for approval on cx-post facto basis.

Dropped. Cases shown as Dropped imply that the firm is not responsive to the queries of
DGET or to the concerned Administrative Ministry/Dept. and  has not  furnished
documents/information/ clarification as called for despite reminders. Such cases arc dropped
from active agenda of EFC. However, the case can be rcopened once the documents are
received from the firm with fresh date of application.

Rejected. Cases which are shown as Rejected imply that the EFC, after consultation with the
Administrative Ministry / Dept., decided not to grant authorization duc to reasons such as,
proposal not supported by the concerned technical agency, not furnishing the relevant
documents within the stipulated time period, not replying to the deficiency letter within the
prescribed time period. No further communication will be issued by DGFT (Hgrs) in such
cases. However, the firm can request for review of the decision of the Committee before
DGET.

Closed. Cases which are shown as Closed imply that the EFC, after consultation with the
Administrative Ministry/Dept. has decided 1o close the case duc to the rcason that the
propesed item to be exported is ‘Free® as per the present [TC (HS) Export Policy 2022 and

does not require license {rom DGFT.
* %k ok ok ok
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